95 Written Answers

Retrenchment in Beas Dam Project

312. SHRI 0. P. TYAGIL: Will the
Minister of AGRICULTURE AND IRRI
GATION be pleased to state:

(a) whether it is a fact that fifteen thou-
sand project employees working at the Beas
Dam are to be served with retrenchment
notices by stages;

(b) the number of employees who have
lost their jobs on 12th October, 1974;

(c) what steps have been taken by
Government to provide these employees
with alternative jobs; and

(d) whether any compensation is pro
posed to be given to those employees who
are not absorbed in other jobs.

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI K. N. SINGH): (a) Out
of about 14,700 workers employed on the
Beas Dam Project, about 1,500 shall be
needed for maintenance and operation on the
final completion of the project and the rest
have to be retrenched in stages.

(b) 2,156 workers were served notices and
were to be retrenched between 12th October,
1974 and 11th November, 1974.

(c) Efforts are being made to find al-
ternate jobs for these workers and as a result
thereof alternate employment for about 50 per
cent of the retrenched workers has been
arranged.

(d) The retrenched workers are being paid
retrenchment compensation in accordance
with the rules.

Deaths by Tubcstomy In Safdurjang
Hospital, New Delhi

313. SHRI O. P. TYAGIL: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) the number of cases of tubectomy
resulting in deaths while undergoing operation
in Safdarjung Hospital, New Delhi during the
months of August and September, 1974;
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(b) whether it is a fact that the deatb of one
patient Mrs. Panna Lal took place on account
of post operation neglect; and

(c) if so, the details thereof and the action
Government have taken against the persons
found guilty of neglect?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. M. ISHAQUE):

(a) None died while undergoing tubectomv
operation.

(b) Enquiry in the case did not reveal any
negligence.

(c) Does not arise.
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t[Loans advanced by HUDCO

314. SHRI RAJNARAIN :
SHRI B. N. MANDAL :

SHRIMATI LAKSHMI KUMARI
CHUNDAWAT:
Will the Minister of WORKS AND

HOUSING be pleased to state :

(a) the amount of loans advanced by
Housing and Urban Development

f[ ] English translation.



